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OBITUARY REFERENCES

MR. SPEAKER: Hon. Members, I
have to inform the House of the sad 
demise of one of our colleagues, a 
sitting Member of this House, Shri 
Moinul Haque Choudhury and one of 
our former colleagues, Shn K. C. 
Reddy

Shri Moinul Haque Choudhury. who 
passed away at New Delhi on the 
ISth February. 1976 at the young age 
of 53, was a Member of tnis Hou&e 
representing Dhubri constituency of 
Assam. Starting his career as a 
lawyer, he elected to the Assam 
Legislative Assembly in 1952 and con-
tinued to be its Member till 1971. 
He was a Minister m the Assam 
Government during the vears 1957 
to 1<»67 and held a number of port-
folios w ith distinction. He was 
connected w ith several educational 
institutions in  his home State and 
was also associated with a number 
of religious organisations. He repre-
sented India in the U.N. General 
Assembly session in I960 and 1967. 
He led the Indian Goodwill Delega-
tion to Saudi Arabia in 1968 and 
represented India in the World Isla-
mic Conference at Kuala Lumpur in 
1969. Shri Choudhury became the
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Union Ministe’’ of Industrial Deve-
lopment in March 1971 and held that 
office till July, 1972. In mid 1973 he 
was chosen ar a special en\oy to 
several European countries to expain 
In d ia \ position on the Bangladesh 
issue and he helped m  projecting 
India’s to rrert image abroad. A  very 
amiable and highly cultured person, 
he used to take active part in the 
proceedings of the House. In his 
death the country has lost an able 
statesman and an eminent Parlia-
mentarian.

Shri K. C. Reddy, who passed away 
at Bangalore on the 27th February* 
1976 at the age of 74, had a very 
long Parliamentary career Starting 
from 1930 he was a Member of the 
State Legislature of Mysore for 22 
years Thereafter he was a Member 
of Rajya Sabha /during the  years 
1952—57 and of Second and Third 
Lok Sabha during the years 1957— 
65. He was also a Member of the 
Constituent Assembly during the  
years 1947 to 1950. A stalwart of the 
freedom struggle in the princely State 
of Mv**ore, Shri Reddy successfully 
launched satyagraha in 1947 for the 
establishment of responsible Govern-
ment in "Mysore State He was elect-
ed leader of Mysore Legislative 
Assembly and formed the democratic 
Govcri’r/ient in the State in 1947. 
A great administrator and a *nan of 
integrity, he served with distinction 
as Chief Minister of Mvsore during 
1947—52. He joined the Central 
Cabinet in 1952 and hed various port-
folios during the years 1952—63. In  
1965 he was appointed Governor of 
Madhva Pradesh and he held tha t 
office till 1971. He participated i*»
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m any international conferences and 
w as th e  leader of Indian delegation 
to  the  G .A .T .T . Session a t C ^ n m  
in  1961. In  his death the  country 
h as lost a  great statesman, an  able 
adm inistrator and a  patriot.

We deeply m ourn the loss of these 
friends and I am sure tha t the House 
w ill join m e in  conveying our con-
dolences to  the bereaved families.

The House may stand In silence for 
«  short while to  express its sorrow.

The Members then  stood tn silence 
for a short while.

ORAL ANSWERS TO QUESTIONS
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THE MINISTER OF SUPPLY AND 
REHABILITATION (SHRI RAM 
NIWAS MtRDHA): (a) The re-
qu ired  information is as follows*

Arrivals duru g 1974

CO B m nu 2430 farm he* hv se i
tfqwttriatcs send

«3 person by atr.

0 0  $«) Lanka TC- 
patriateS (under 
S e  Indo-S« Lanka 
agreement) *0643 families.

There wwm no regntaiatae team  
Uganda and MranAiqnt during 1074.

<b) A atatatnent it laid on the 
Table of the Sabha giving the derail* 
of the schemes for the xtiuribiiUtallim 
of the repatriates from Burma, Sri 
Lanlta, Uganda and Mô amblquet. 
[Placed tn Library. See No. LT—  
10368/78].

(c) An expenditure of Bs. 4.18
crores was incurred on relief and 
rehabilitation of the repatriates from  
Burma, S ri Lenka, Uganda and
Mozambique during 1974-75.
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